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47. 

Parel Investment and Trad-
ing Co. Pvt. Ltd., Raipur 
Pare! Investment and Trad-
ing Co. Pvt. Ltd., Bhilai 
Parel Investment and Trad-
ing Co. Pvt. Ltd:, Rajnand-

gaon 
Parel Investment and Trad-
ing Co. Pvt. Ltd., Bilaspur 
Parel Investment and Trad-
ing Co. Pvt. Ltd., Jagdalpur 
Parel Investment and Trad-
ing Co. Pvt. Ltd., Durg 
J ohar Enterprises, J epur 
Johar Enterprises, Katni 
Mahakoshal Gasoline Enter-
prises, Aahalpur 
Nahar Allid Agencies, Chhind-
wara 
Nahar Allied Age'llcies, Seoni 
B. S. and SerVIces Pvt. Limit-
ed, Bhopal 
Phoenix Distributors Pvt. 
Limited, Bhopal 
Barhanpur Gas Supply Com-
pany, Barhanpur 

Toprani Gas Ar;cncy, De\vas 
Dhar Gas Company, Dhar 
Indore Gas Company, Indore 
Super Sales Corporation, In-
dore 
Jabalpur Gas Company, JabaI-
pur 
The Natural Gas 

Limited, Jabalpur 
Co. Pvt. 

48. Ratlam G3::i Company, Ratlam 
49. Phoenix Distributors Pvt. 

Limited, Sagar 
50. The Natural Gas Co. Pvt. 

Limited, Ujjain 
51. Atul Udyog Bhavan, Vidisha 
52. Parel Investment and Trad-

• ing Co. Pvt. Limited, Raipur 
(Sub-agent) 

53. Sunil General Stores, Bhopal 
(sub-agent) 
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54. 

55. 

56. 

57. 

Mascharam Kotumal, Baira-
garh (Sub-agtent) 

Mehmood Hussain M. Sajad 
Hussain Sehore (sub-agent) 

Bharat Gas Service, Mhow 
( sub-agent) 

Khandwa Gas Company, 
Khandwa (sub-agent) 

Sale of Petroleum Products in Black 
market in Madhya Pradesh 

4303. SHRI DILEEP SINGH BHU-
RIA: Will the Minister eJf PETRO· 
LEUM AND CHEMICALS be pleased 
to state: 

(a) whether it is a fact that diesel, 
petrol, kerosene a,nd other petroleum 
products in Madhya Pradesh are be-
ing adulterated and sold in the black 
market; and 

(b) if so, the steps taken by Gov-
ernment in the matter? 

THE MINISTER OF PETROLEUM, 
CHEMICALS AND FERTILIZERS 
(SHRI VEERENDRA PATIL): (a) 
No widespread incidences of adultera-
tion or blackmarketing of petroleum 
products in Madhya Pradesh has come 
to Government's notice but some stray 
cases Of such malpractices in the State 
have been reported. 

(b) The State Governments includ-
ing the Government of Madhya Pra-
desh, have been advisc·i to tE'gulat~ 

the supply Of petroleunl produC'ts in 
the best possible manner. They have 
beel1 advised to take effective steps 
to curb malpractices like blackmarket-
ing, hoarding etc. which are usually 
experienced in the time of shortages. 
The State Governments have also 
been advised to take action under law 
against those indulging in adulteration 
of petroleum products. The oil com 
panies have been instructed to tighten 
up the supervision over their retail 
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outlets (petrol pumps, and to sus .. 
pend supplies to those dealers aga-
inst whom there is a prima-facie ('ase 
Of malpractices to be followed by ter-
mination of dealership. 

430 4. ~ ~fl;f-1'~ ~: cp;fT 
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Scouring·s in Banks af Subarnarekha 
created havoc 

430~. SHRl CHINTAMANI JENA: 
Will the Minister of IRRIGATION be 
pleased to state: 

(a) whether the Union Govern-
ment are aware of the fact that the 
large scale scourings in both the 
banks of Subarnarekha river creat-
ed havoc and many hundreds of peo-
p:e have been rendered homeless in 
the portion in Orissa state; 

(b) if sO, the action taken so far or 
proposed to be taken to prevent such 
scourings; 

(c) whether the State Government 
ot Orissa have asked the Centre for 
any fin&ncial help fOr taking mea-
sures; and 

(d) it so, Centre's reaction on it? 

THE, MINISTER OF IRRIGATION 
(SHBI KEDAR PANDEY): (a) The 
Government of Orissa has reported 
that scouring takes plac~ on both banks 

of the Subarnarekha river, but that 
it is not a fact that many hundreds 
Of people have been rendered home-
less in this area of thte State. 

(b) The State Government has com· 
pleted anti-erosion works at 13 loca· 
tions ,and work ;is proposed to be 
taken up at 10 other locatiOlYls. 

(c) and (d). The State Government 
of OriSSa has not asked the Central 
Government for financial help speci-
fically for such anti-erosion works. 
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4306. P"Tf ~~ tim = Ifln ~1Pr 
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